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beyond the jurisdiction of the  Rail­
way Protection Force. Such requests 
are, however, immediately atended to 
and brought to the notice of  the 
District Police concerned.

Bridges on National Highway No. 26.

UN. Pandit J. P. Joytishl:  Will
the Minister of Transport and Com- 
mnnlcations be pleased to state:

(a) the Rrogresa made so far to 
construct the bridge across the nver 
Narmada on National Highway  No. 
26 near Burmanghat; and

(b) the details about the two other 
bridges proposed to be constructed on 
the rivers Dehar and Derma on the 
jffrni0 *Hfcihvgy' »ir  JwJsmsr Jbuvta*- 
and Burmanghat?

The Minister of State In the Minis­
try of Transport and Communications 
(Shri Raj Bahadnr): (a) Tenders for 
construction of a bridge across  the 
river Narbada at Burmanghat  were 
invited twice but the  responst  was 
not satisfactory, the tendered rates 
being very high. On feiviting further 
quotations from several firms of re­
pute  one quotation  was  received 
which is more  favourable  The 
State Government have been advised 
on the 9th February 1939, to finalise 
the contract after obtaining  elucida­
tion from the tenderer on certain 
points brought out during scrutiny

(b)  As regards, the bridge over the 
river Dehar, sanction has been accord­
ed to the estimate amounting  to 
Rs 5,01,900 on the 16th  February,
1959  for the work. •

There is no proposal for the  con­
struction of a bridge over  Duma 
nver on Saugar-Narsinghpur Road.
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D.V.G. Canal
•

1601. Shri Bublman Ghoee: Will the 
Minister of Inigstleo and Power be 
Phased to state:

(a)  whether it is a fact that  the 
regulatora at chain Nos. 83, 20, 105, of 
® V.C. Canal, originally Eden  canal 
f̂anch No 1 passing through several 
VHUtges of District ̂urdwan,  West 
Bengal, have been removed oy D.V̂J. 
•Hthorities;




